CENTRAL ADMIMISTRATIVE TRIBUNAL (é;)

Pringipal Bench, New Dslhi,

0.A.287/8Q

New Delhi, This the 9th Day ef February 1994,

Hen'Ble Shri C.J. Rey, Member(3J)

Hen'ble Shri P,T. Thiruvengadam, Member (A )

Smt Sushma Suri

Asst Gevernment Rdvegate,

74, Lauyers Chambers

Central Agensy Ssctien

Suprems Ueurt Cempeaons

New Delhi, ‘ Applicant

By Shri H.K, Ganguani
Versus

1. Unien Pukliec Service Cemmissien
Threugh its Secretary
Dhelpur Heuse, Shahjahan Read,
New Delhi,

2, Unien ef India
Threugh Secretary
Department ef Legal Affaigs
Ministry ef Law & Justice
Shastri Bhavan :
New Delhi, Respendents

-

By Advegcate Nesne.

G R D E R(Cral)

Hen'bls Shri C.J, Rey, Member(J)

1. Shri H.K. Gangwani's name has been wrengly sheun in
the cause list in the respesndent side., He appears fgr the
applicant., He wishes te withdraw the case as nst pressed.
Therefors the 8.A is dismissed as withdrawn with ne cests,
The interim erder already pgssed is hereby vacated as it

merges with the Q.,A,
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